
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

.. 

Apjj>licant(s): 
Adyocate for 

Aprcant(s), 

No~es ofthe registry 

I 

I JODHPUR BENCH, JODHPUR 

ORDER SHEET 

! APPLICATIONNo. of 
Respondent(s) : 

Respondent (s) : 

i 
! Orders of the Tribunal 

-OJ\ No.290/00360/2015 with MA No.290/00180/2015 
Date of Order: 28.09.2015 

Jr. S .P. Singh, present, for the applicant. 
i 
' Counsel for the applicant wants to withdraw the 
I 

OA&MA. 
I 

In view of the above submission, the OA & MA 

mie dismissed as withdrawn. 
I 

i ~/ 
1 [Meenakshi Hooja] 

A!ctministrative Member 

Rss 
I 

~·· 
[Justice Ha~GRashid] 

Judicial Member 


